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MINISTRY OF MINORITY AFFAIRS

NOTIFICATION
New Delhi, the 6th July, 2017

S.O. 2144(E).—In exercise of the powers conferred by sub-sections (1) and (2) of section 9 of the Wagf Act,
1995 (43 of 1995) read with rule 4 and rule 5 of the Central Wagf Council Rules, 1998, the Central Government hereby
meakes the following amendments in the natification of the Ministry of Minority Affairsvideitaics number S.O. 3151 (E) dated
the 23" November, 2015, published in the Gazette of India, Extraordinary, Part — I1, Section 3, Sub-section (ii) dated the
23" November, 2015, namely :--
2. In the said notification, under the heading Members appointed under sub-clause (v) of clause (b) of sub-section
(2) of Section 9, for serial number 14 and the entries relating thereto, the following serial number and entries shall be
substituted, namely :-

“14. Justice (Retired) Naseem Uddin,
Allahabad High Court,
26, Khair Nagar Bazar,
Near Hauz Wadli Masjid,
Meerut City,
Uttar Pradesh 250 002.”

[F. No. 8-1/2015-Waqf (PL.IN)]
J ALAM, . Secy.

Note : The principa notification vide number S.O. 3151(E), dated the 23rd November, 2015 was published in the
Gazette of India, Extraordinary, Part |1, Section 3, sub-section (ii).
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